
OFFICE OF TI IE CHIEF JUDICIAL MAGISTRATE: WEST DISTRICT: TIS I-IAZARI
COURTS DELI II

M0I1I_11?ICA'r1_Q1§1_ _IN DUTY Rt)_sjrIa|1 or Jumeuu. ML\_G§1'B_/i'_IIF. lj‘IRS'l‘ CLA5S_
roe ‘Fl-Iii MONT!-I or JANUARY -2025

in view of the request of Ms. Sukriri Singh, Ld. Judicial Magistrate First Class

-D4,Wcst District, 'l‘is l~Ia?.ari Courts, Delhi (Duty Magistrate on 22.01.2025) regarding exchange of her
duty the following modification in the Duty Roster of Judicial Magistrate First Class, West District, Delhi
for the month of January-2025 (ref. No ‘I960-2018/CJM(West)/DR/2024 Dated 19-12-2024) is being
made.

Sr. Name of the Judicial Magistrate First Class Working days Holiday :Room No.
NO. ;

___, . __ _ _...__.____,_ +_i____ _ f _ ____-.W.._—__.. _._.i_.__ __. .. __ Vivi *____._-.___.___ _

01 Ms. Shraddha Srivastava, JMFC-09 22431-2925 i 02
R/o PT s2/2s, Second Floor, Kalkaji Extension Kalkaji New (CBP-‘"3
Delhi I

.02 Ms. Sukriti Singh, JMFC-04
5 R/o t~:- 221 Second Floor, E. Block Arnar Colony, Lajpat 24.01.2025 Z68
' Nagar-4,

Delhi -110024 L
Rest oithev conditiohsishail rernain hn Iin_$e Duty Roster of Jfudicial Magistrate First

Class, West District, Delhi for the month of January-202.5 (reference No 1960-2.01%/'{C.l1VI,(West)/DR/2024
_ . 1 " IDated 19-12 2024). .\ ,‘ go?‘ ‘,2.’ I

tsgsmrxsrirt uvrm

if
Chi {Judicial Magistrate

w District, Delhi
U

r1o.....$l-!1?]..tf..%§I<§..........eJMtvvest)/rm/2025 Dated, Delhi the .".%.°3'5
Copy forwartled for information and necessary action t0;—
01. The Hon'ble Registrar General, lligh Court of Delhi, New Delhi

Through Ld. Principal District 8: Sessions Judge, (West),Delhi
02. The l.d.Principal District 81 Sessions Judge, (HQ), Delhi
03. The Ld. Principal District & Sessions Judge, (West), Delhi
04. The l.d. Principal District & Sessions Judge all district Delhi/New Delhi

05. 'I'he l.d. officer Incharge, Pool Car, 'l'is I-Iazari Courts, Delhi
06. The l.d. CJM, all District, Delhi/New Delhi,
O7. The l.ti. ACJM & All l.d. Judicial Magistrate First Class West District, 'I'is I-Iazari Courts,De1hi.
08. The Director of Prosecution, '1'is Hazari Courts, Delhi.
O9. The Commissioner of Police, Delhi
10. The I G (Prison), Tihar Jail, Delhi/New Delhi.
11. The Secretary, Bar Association, 'i‘is Ilazari Courts, Delhi
12. 'l‘he Supclt.Jail, New Delhi/Lock-Up Incharge, 'l‘is Hazari Courts, Delhi
13. The Admn. Officer(Judl), Hindi Department, R. No. 237, 'l‘is Iiazari Courts, Delhi
14. Law Officer, 'l'ihar Jail, Delhi/New Delhi.
15. For Uploading on centralized web-site through LAYERS N
16. 'l'he Video Conferencing, R. No. 21 1, '1‘is Hazari Courts, Delhi. -,
l7. The Care 'l'aking Branch (Hq) & West Tis Hazari Courts, Delhi ' l.__
18. The Reader to the court of undersigned.
I9. The Cash Branch, West District, Tis Ilazari Courts, Delhi. ',
20. PS 1oI.d. Principal District arid Sessions .Iudge(West) District, Delhi '
21 Office file &_._-

-.__.

Chief Judicial=rMagistrate
West District, Delhi

I


